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(2) A sum of Rs. 5 p.m. of instruction
al riving (dual and solo by members of 
the club) flown by the club in excess of
1,000 hours per year at the head
quarters aerodrome of the club or its 
satellite aerodrome.

(3) For each member of the club 
who, being an Indian national under 
35 years of age tramed by the^lub 
on aircraft belonging to the c i ;^  or 
loaned to it by the Central or State 
Governments, a bonus is paid as 
follows;—

For private pilot’s licence (“A” 
licence) Rs. 250.

(4) An hourly bonus for flying m 
respect of those members of the club 
who are Indian Nationals and not more 
than 28 years of age at the following 
rate, namely*—

(i) on aircraft in 65/100 H.P. class 
Rs! 15 p.h.

(u) on aircraft in 101/129 H.P. class 
Rs. 18 p.h.

(iii) on aircraft in 130/185 H. P. class 
Rs. 20 p.h.

<5hii Jaipal Singh: What are the 
special reasons that constram Govern- 
rnPTit to continue the subventions to 
the flying clubs that are not in need ol 
it?

ShTi Jasiivaa Ram: I do not think

clubs which do not stand in oi
them Rs. 30.000 is paid to all

just read out.

to get job in the country as commercial 
pilots?

lAiriiVaii Ram: I have no inlor-
r h l r h e r T i s " i ^ a r ^ A .^ % l r ^ - r “ 

C S a m a n ta : May I know
it is a fact that commercial

ta eH v a n  R a m : I will look into 
th f^ m a ^ b e to r fT ca n  say anything. 

T h e f t s  in  T r a i n s

& d * t o
state:

(a), the number of train thefts and 
robberies committed in April, 1951 
and April, 1952; and

(b) the steps taken to stop them?
The Minister of Railways and Trans

port (Shri L. B. Shastri): (a) The
number of train thefts and robberies 
committed in April 1952 was 849 as 
against 916 in April, 1951.

(b) Preventive measures taken in
clude provision of window bars in 
upper class compartments and in lava
tories of all classes, constant checking 
of safety catches in compartments, 
escorting of passenger and goods trains 
in areas notorious for thefts and 
robberies, improved rivetting of 
wagons and better watch and ward 
arrangements in stations and yards.

vh if : w  ^
5TR ’tI  ?

[Shri Balmiki: How many persons 
have lost their lives on account of these 
train dacoities?]

A JTff I
[Shri X: B. Shastri: I am unable to 

give the exact figures in this connec- 
tion.J

a  w r  f r r  t  ?
[Shri Balmiki:. Since when has the 

special police force been .deputed on 
these trains and how fir  has this 
brought about an improvement in the 
situation?]

qt^ ^  ^
t ^

^  |3TT ^ I 5^^^
^  5TO ĵaFTT s|ft ^
^  fjTf ^

«ff, aftt ^

^
fwHTT sfiT! OT ^  ^
^  ^ ^  m  I

[Shri L. B. Shastri: The services of 
the special police force are being pro
vided for the last five years, and the
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situation has improved much on this 
account. Arrangements for deputing 
special police force were made after 
the year 1947 when too many accidents 
and assaults on people were reported. 
For eliminating such incidents Railway 
Protection Police was deputed. They 
did a lot of work and the incidents 
soon stopped.]

% ^  f^i^T w m  ^ ^ 1# %
3? f̂ «TT t  ?

[Shri Jangde: Will the hon. Minister 
please state the amount of money that 
has been paid by the Railway Depart
ment as damages to the persons who 
lost their goods as a result of train 
thefts and robberies?]

. ^  sidwlTf 5

^  5#  rft ^
r̂nr̂ TT i

[Shri L. B. Shastri: It is not possible 
to state the amount of money so paid, 
but if the hon. Member asks some 
other question it would be answered.]

Jonab Amjad All: May I know the 
chief modus operandi of these robber
ies and thefts in the railway trains?

Mr. Speaker: Order, order. It will 
be too long an answer and it is not in 
the public interest to give it

Dr. S. P. Mookerjee: May I know 
in how many cases were the offenders 
caught, tried and convicted?

Shri L. B. Shastri: I cannot give the 
exact number, but perhaps in a very 
large number of cases persons have 
been caught and convicted.

Mr. Speaker: We will go to the next 
question.

(^ )  afhc

i i  ^

(»T) ^

^  ar̂ TiTR t  ?

W e a t h e r  R e s e a r c h  O b s e r v a t o r ie s

£*241. Shri Bafaniki: Will the
Minister of Cominimioatioiis be pleas
ed to state:

(a) how many Weather Research 
Observatories are being installed In 
the Andaman and Nicobar Islands, 
and at what places;

(b) how many of them are already 
ready; and

(c) what is the estimated expendi
ture to be incurred on each of them?!

The Minister of Commimicatioiis 
(Shri Jagjivan Bam): (a) Ten; sevea 
surface observatories one each at Port 
Blair, Car Nicobar, Kundal, Nancowri, 
Table Island, Maya Bunder and Long 
Island; two pilot balloon observatories 
at Port Blair and Car Nicobar: and 
one Radio sonde observatory at Port 
Blair.

(b) All except the pilot baUoon ob
servatory at Car Nicobar.

(c) I lay on the Table a statement 
giving the information.

STATEMENT 

The estimated expenditure in aettinff 
up and operating each of the 
different ype« of observatories is:—

Non-recurring Recurring

Ra. Rs.
Surface observatory 1,600 1,700

Pilot balloon obs?rvatory 5,600 31,600

BedJo sonde observatory 6,000 35,00 0

w  snnr
^  1̂ * ^5y;rr

I ,  'TC ?

[Shri Balmiki: Do the Government 
intend to open more such observatories 
in the country; if so, at what places?!




